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Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
The Chair greeted Shri Jarnail Singh, Hon’ble Member on his birthday.

Special Mention (Rule-280) :
The Chair directed that the matters raised by the following Members under Rule-280
be treated as read :

1. Shri Shiv Charan Goel 6. Shri Madan Lal

2. Smt. Pramila Dhiraj Tokas 7. Shri Ajay Mahawar

3. Shri Surendra Kumar 8. Shri Rajendra Pal Gautam
4. Shri Abhay Verma 9. Shri Anil Kumar Bajpai
5. Shri Rajesh Rishi 10. Shri Vijender Gupta

The Chair informed the House that he had received notices from the Hon’ble
Members regarding complaints pertaining to the water supply and maintenance of
sewage by Delhi Jal Board.
The Chair allowed discussion on abovementioned matter.
The following Members expressed their views :
Shri Abdul Rehman
Shri Rajesh Gupta
Shri Haji Yunus
Shri Shiv Charan Goel
Shri Naresh Yadav
Shri Ajay Kumar Mahawar
Shri Bhupinder Singh Joon
Shri Sanjeev Jha
Shri Dilip Kumar Pandey, Hon’ble Chief Whip
He also moved a Resolution with the leave of the House (Text of Resolution
enclosed).
10. Shri Mohan Singh Bisht
Smt. Atishi, Hon’ble Minister of Water replied to the discussion.
The Resolution was put to vote and adopted by voice-vote.
In pursuance of the Resolution, sitting of the House was convened for Friday, 15th
March, 2024.
Shri Abhay Verma, Hon’ble Member started arguing with the Hon’ble Members of
Ruling Party and the Chair and disrupted the proceeding of the House.
12.22 P.M. : Shri Mohan Singh Bisht, Shri Vijender Gupta, Shri Jitender Mahajan,
Shri Ajay Kumar Mahawar and Shri Abhay Verma, Hon ble Members of BJP walked
out in protest.

Voo WD =

4. 1222 P.M. Papers laid on the Table :

I. Shri Kailash Gahlot, Hon’ble Minister of Information and Technology laid
copies of the 10™ to 13™ Annual Report of Geospatial Delhi Limited for the year
2017-18 to 2020-21 (Hindi & English Version) on the Table of the House.

II. Smt. Atishi, Hon’ble Minister of Power laid copy of the Annual Accounts
Report of Delhi Electricity Regulatory Commission for the year 2022-23 (Hindi
& English Version) on the Table of the House.



5. 1223 P.M.
6. 13.34P.M.
7. 13.41 P.M.
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Discussion on Annual Budget (2024-25) :
Discussion on Annual Budget (2024-25) presented by Smt. Atishi, Hon’ble Minister
of Finance on 04 March 2024 continued.
The following Members participated in the discussion:
15. Shri Rituraj Govind
16. Shri Sanjeev Jha
(12.42 P.M. : Shri Mohan Singh Bisht, Shri Vijender Gupta, Shri Jitender
Mahajan, Shri Ajay Kumar Mahawar and Shri Abhay Verma, Hon’ble
Members of BJP came back in the House and resumed their seats.
The Chair asked Shri Mohan Singh Bisht, Hon’ble Member to participate in
the discussion.
Shri Mohan Singh Bisht, Hon ble Member of BJP refused and requested that
Shri Vijender Gupta, Hon’ble Member be allowed to participate in the
discussion.
The Chair disallowed Shri Vijender Gupta, Hon 'ble Member and stated that
his name was not included in the list submitted by the Opposition Party.)
17. Shri Raaj Kumar Anand, Hon’ble Minister of SC & ST
18. Shri Gopal Rai, Hon’ble Minister of Development
(13.03 P.M. : Shri Mohan Singh Bisht and other Members of BJP started
arguing with the Chair and disrupted the proceedings of House.
The Chair repeatedly requested the Hon ble Members of BJP to take their seats.
Shri Mohan Singh Bisht, Shri Vijender Gupta, Shri Jitender Mahajan, Shri
Ajay Kumar Mahawar and Shri Abhay Verma, Hon’ble Members of BJP
walked out of the House in protest.)
Shri Arvind Kejriwal, Hon’ble Chief Minister also expressed his views.

Consideration & Passing of Demands for Grants for the financial year 2024-25:

The Demands for Grants presented on 04™ March 2024 by Smt. Atishi, Hon’ble
Minister of Finance were considered demand-wise.

The Demands were put to vote and adopted by voice vote.

Appropriation (No.2) Bill, 2024:

Hon’ble Minister of Finance introduced the ‘The Delhi Appropriation (No.2) Bill, 2024’
(Bill No. 02 of 2024) with the leave of the House.

The Motion was put to vote and adopted by voice-vote.

The Bill was considered clause-wise.

Hon’ble Minister of Finance moved that the Bill be passed.

The Motion was put to vote and adopted by voice-vote.

The Chair adjourned the House upto 11.00 A.M. on Friday, 15 March 2024.

Raj Kumar
Secretary
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